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of different parties have expressed their views about the departed personalities,
I also agree with their views, :
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Installation of Sugarcane Welgh Br’idge

*45 $h, Ram Kumar Katwal : Will the Minister for LGGperaum be
pleased w0 slate whether there is any pmpc)sal under consideration of the Gov-
erninent 1o install the sugracane weigh bridge in the villages Mundh, Aradana
and Bahr; if so, the time by which the said sugracane. wmgh bﬂdge is hkely [
be mstallcd'?
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{8) whether the Statf: Government has mposed any ban on all new'
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recruitment in the State; if so, the reasons thereof; and
(b)  whether the vacancies which are lying vacant for more than one
‘year or above have been abolished in varions Government Depart-
ments; it 50, the reasons thereof 7
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"la) In order o control non-plan expenditure, new racenitments sre
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Repair/Constroction of Roads in Thajjar Canstitnency

*a0). Shri Da.ty'ao Singh : Will the Chisf Minister be pleased to state the
total nunmber of roads repaired and conswucted in Thajjar Constituency during
the period from July, 1999 to-date (ogether with the amount spent thereon, sepa
mtely 7
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Opening of Civil Hospital ‘
+85. Shri Bhag Singh : Will the Minister of State for Health be pleased
to state whether there is any proposal under consideration of the Government £o

sanction Civil Hospital in Uchana Constituency; if so, the details thereof 7
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. Number of cases registered under Prohibition Policy
© 148, Shri Ram Bhagat : Will the Chief Minister be pleased to state—

(a)

)

the total mumber of cases registered against the defaulting persons

- during the perind of enforcement of Prohibition Policy in the State

togetherwith the number of persons arrested tn this connection

. alongwith the total quantity of liquor seized under the said policy;

.o 4b). .whether any cases, out of the cases referred to in.part (a) above,
- . have been withdrawn due o the chmge: in policy; if so, the num-

ber theréof; and

total nuenber of vehicles purchased/gotregistered by the Prohibition

Departmcm dunng the period from (he year 1995 to 1999 ?
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Opening of a Land Development Bank at Amhala Cantt '

- ¥01. Sh. Ja#bn' Singh Mallour : Will the Minister for C Doperanon be
pleascd to state whether there is any proposal under consideration of the Govt.
to open a Cooperative Land Development Bank in Ajnbala Cantt; if so; the time
by which the sald Bank is Tikely 10 be opened 7 :
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Opening of Government College at Kaithat

*134. Shri Lila Ram : Wiil the Minister of State for Education be pleased
1o state-—

(a) whether thcre is any proposal under consideration of the Govern-
ment 40 open & Government College at Kaithat city; and

(b} if so, the time by which the said eollége is likely to be opened 7
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. Construction of New Bus Stand, Faridabad

#104. Shri Krishan Pal : Will the Minister for Transport be pleased w0
state whether there is any proposal under consideration of Government to
construct a new bus stand in Sector-12, Faridabad, if so, the time by which the
said bus stand is likely 10 be constructed.
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Improvement in Medical Facilities

*105, Shri Anil Vij : Will the Minister of State for Hc-:élux be pleased to
State-— ‘ E

(a) whether there is any proposal under consideration of the Govern-
ment (0 improve the present position of medical facilites at Civid
Hospital, Arnbala Cantt with financial assistance of Buropean Com-
mission; and

(8Y if s0, the details thereof



ANITHE e 1§ TR , (1)27
waTee] W HE) (S §E 1)

() <&, fafaer o, m@wwﬁﬁmw ~08-2000 7 WH
gan 3, o 5 TR v W faelg weren ¥ ferg. Rsrmndr &1

(w) fadfm weme o U% TR FAERE B west sReme, smen
e o Tafien il & weara @ v S afee § B
ke | B o

e TR (S G §) W argae, apaien e § g v T frg 9
BT ‘ .

frogmy - O i 2001

. F A=

@. AYRER A . ;

1. At wfga v 20-00 0 5000 ¢ 70-00 . 120-0.
2, mEA 0 40 a0 )
s FafeEr wToh-wE B0 o0 L0 450
4. W‘W~W o 5-0 o asen 7 T

5. ORNGY T WEAS . 0-65 o5 . 13
6. emaﬁﬁwwvh Wﬂ 0 0 | 20 -

. S e e

1 a*ersr ¢1WWW a0 25 4 aamww '
@ BRI 25 26 s0. . usifwE
YR, GepEd 0 0 20w ‘
TRA I . 08 0 03 06 o wRNE
qEAeHa o 0-5 . 0-B - -0 o LoouedlR
o TR AR 100 . 1e0 v 20 el
TH AR ] T 80-45 1264 ‘:165~D

s Oue SRR o uwe ween ¥ fanedv 81 wwt 8w RS
AT o G0 S T W A sy 000 F pedl § W uRT F wh ot

=




(1y28 SR fET [5 fommae, 2000
(o wra Fo) :

“ﬁT“Q"EhHmﬁngWwW%ﬁﬁWﬁmTWﬁ?WﬁamﬁW
Wwﬁiﬁmﬁﬁmgﬁﬁw%ﬁﬁmm%
s & gk ws § TR TR 21 ST B STgfATRe 2 & S SN W
& it sreeer s e, IR @R o mive € 99l Y TR A O,
ey e | ver, o vome ¥ B T B | et o weraa 9 910 &, 999 {8 '
S g T AR O e ai H enaren faen ¥ wrys, Burre wodde, T
3 TI0SHoS0 3wl o Ft ¥ fen it i W T 9 TE e T
fé5 arearelt @1 angfifisseer Y B oy ol gl weioes w wh §2 a9
Tt FHe & wwd g T B e o[RSy v sy, el wifd o)
SR WY WY, WE ] el B Y, el u i gt o annen o
MY, Hoded & (6 & (&g Wex EF 3] SIEen B WY 1 oRY W amie 7Y
g o g T g o wy el fav oo o ergw @ wmy, shodio e
A1 wyse ) Y199 ove o wit sysenell ¥ fa 2 wdng o1 W e S
T W IR WX & UT A gen § ous 9§ geer o v B &
il & el ol Mty b ot oy et e R T R vl e
<m & Rred st & it wErE % wen 5 A e wn gy
stdfesor e gt a3 avg arel i 8 g e o @ arsran fven o
Rt ovaoddivn afw Woysodisn ¥ T Wy sig 5 o9 ol TR ¥
sfrsreer By ang | # wg R aww B g9 S el W % w4
i TR A daang # o srevorer, o 30 %% daeea el ga daew
31 ¥ Ho e 21 wmn e B & g o L gdfey anfres o weraor
W =6 EREm ¥ s ol B wren ww Y w1 YT BN R B :
4t e fae : anng ARTEE, TEReT A ¥ e qRfteE weE @ W
ETHE B A AT AN B T § S A § A gerey T i @ ome fa
%tﬁﬁ@@mm%ﬁ@rﬁa@ﬁﬁﬁﬁ%ﬁ%mﬂwwﬂ
.W%Wimﬁﬁmwwﬁiﬂ@??mﬁﬁ? '

“gio g @ ¥« e W, 7S e 16-8~2000 1 o0 & 9w R
yuis AR A UF WS o g T N gudl WiféT s e | el wwl 3y an A
forame el ol & e Ritaw FAE F e 5 K s

At B o weEE, F oo o 8RS § s = gﬁﬁ
W%Wﬁﬁméﬁ%ﬁﬁﬁﬁammmmﬁmm%? :

ﬁm&’r mﬁmwwaﬁm%l



Fm a5(1) ¥ ander == 5 oo vl v ol we & il e (1329

ﬁmm(ﬂ%ﬁmﬂqmaﬁﬂqu@wmﬁﬁm%ﬁlﬁaﬁw
Declaration of Nub as Disteict

#59, Sh, Karan Singh Dalal { Will the Minister for Revenne be pleased -
1o state whether there is any proposal nnder consideration of the Goverament to
declare Tehsil Nub in District Gurgaon as Distrier; if 5o, the time by which i i3
likely to be declared as such 7
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Wideniﬁg of Roads ‘
#51, Shri Dharambir Singh : Will the Chicf Miniéter be pleased to state

the dates on which the work of widening of the following roads were started

ipgetherwith the time by which these will be widened :
1. from Tosham to Jui.
2. from Tosham to Bebal, 'zmd
3. from Tosham to S1wam
A St (s i srepte HEre) | -i‘rsnﬁw"mﬁ e & T S
el o @ el B He T PRmE FE AT 1896, WTH, 1097 Fl

3T, 1996 ﬁ&rr@mﬁvﬂww%ﬁaﬂ?ﬁrwﬁﬂmﬂwWﬁ“vrq
T

Ameliorating the Condition of Weavers. |
_ ¥13, Sh, Jai Parkash Gupta : Will the Chief Minister be pleased 10
slatem— ‘ .

(a) whether the Govt. is aware of th'e fact that the weavers in the State
are leading a life of object poverty, and |

(by if so, whether there i5 any proposal under comid(:mtmn of the
Govt, to ameliorate the condition of the weavers, if so, the details
thereot and the time by which the said plan likely to be imple-
mented ?
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‘ -Completion of Roads

#90, Shri Nafe Singh Rathi : Will the Chief Minister be pleased (o state

whether the Govt. is aware of the fact that the construction work of road from

© village Kasar (Thajjar) to village MNouna Majra has been iymg incomplete for the
last about 5 years; if 50, the reasons thersof ?

g T (3 #F e e ) a?rm'r»ﬂ‘% wmamrar i TR 4F
FY S 05 e B

Bus Depots Running in Loss

*53. Shri Jitender Singh Malik : Will the Minister for Trangport be
pleased 1o state the total number of Haryana Roadways depots, if any, nmning
in loss in the State at present togetherwith the reasons in df:tash t.herenf ?
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Opening of Government College

*43, Shri Jai Pariash Harwala Wikl the Minister of Siate for Ddoca-
tion be pleased 1o state- -

(a) whether there is any proposal under consideration of Govt o Open
a Govt. college in Barwala Constituency; and

. (b}. if so, whether the land has been acquired for the construction of
the building of the above said college 7.
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~ Leakage in Government Hoﬂééqn |
: *28 Shri !agjit Smgh Will thie Chief Minister be pleased 10 state—

(a} whelher it is a fact that thers is leakage/seepage in type-1I Gov-
“emment Houses recently built up by the Public Works Depart-
ment (B&R) Haryana in Sector 39-B, Chandigarh; and
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(b whelher it is also a fact that the ¢cover on the main bole of the
. sewerage inside the houses has not been provided in the aforesaid
houses; and ‘

{c) whether any checkihg/_inspection has been made before given the
completion certificate; if not, the reasons therect; and

(dy' whether any officers/officials held responsible for the said lapse,
© if g0, the names thereof togetherwith the action taken against them?
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Setting up of 66KV Sub-station at Hassanpur -
<34, Shri Udai Bhan : Will the Chief Minister be ple&sed’to":éiéfe'—-‘

- {a) whether there i3 any proposal under consideration of the Govt. tc:r

set up a 66 KV Gub station at Hassanpur in D1stm:t Fanda,bad
and

- :(b). if 50, the time by which Lhe said Sub station is hlmly to bc set up

,at Hassanpur 7 |
gm w4t (41 & TSt "a"r"c'raz)
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Canal Based Water, Supply Scheme for Soﬁipat City

" '#16, Shri Dev Raj Dewan : Will the Chief Minister be pleased to $tate-—

(a) whether the work on the Canal based water supply scheme for
Sonipat City has been started; if so, the present position thereof
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{Shri Dev Raj Dewan] ‘
toge.therwil'h the amount cut of ‘ti"_;g‘. sanctioned amonnt which has
been spent so far thereon; and 7 '

() the time by which the Scheme, referred to i part (a) above, 13
iikely to be completed?
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Upgrad'auon of 66 KV Sub-station Chhainsa

*63, ﬂhm Rajinder Singh Bista : Will the Chief Minister be pleased o
sLate— .

(). whether it is a fact that 66 KV Sub-station, {hhainsa, Tehsil
Ballabgarh, District Faridabad was upgraded; if so, the date of
upgradation thereof; and

(b) whether the construction work of the said Sub-station bas been
started; if so, the latest position thereof togetherwith the Hme by
which it is likely to be completed/commissioned 7
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Mr ‘ipaaker Hon'ble Members, under 1’-"6(1} of the Rules of Procedure
and Conduct of Business in the Harvana Legislative Assembly, | nominate the
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following members to serve on the Panal of Chairperons:w-

I

2.
3.
4

$hri Bhagwan Sabai Rawat
Shri Rajinder Singh Bisla
Shri Ajay Singh Yadav

Stri Chander Bhatia

(i) e oy

M Speaker = Hon’ble Membess, | pominate the fullowing mermbers to

[

Beos

servié on the Committée on Petitions under Rule 303(1) of the Rules of Procedure
and Conduct of Business in the Haryana Legislative Assembly ' —

I

Shri Gopi Chand Gahlot, Deputy Speaker Chairpérson

Shit Bhagwan Sahai Rawat Member
 $mt. Veena Chhibber . Member
Shri Abhey Singh Chaptala Member

| Shn Zakir Hussain | Member

Mr. Speaker : Now, the Secretary will make annouticernent,
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March Seslsion, 2000
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The Haryana Panchayati Raj (Amendment) Bill, 2000.

The Haryemai Municipa! Corporation {Amendment) Bill, 2000.
The Haryana Municipal {(Amendment) Bill, 2000.

The Punjab Ayurvedic and Unani Practitioners (IIaryana Amendu

‘ment and Validation) Bill, 2000

The Ilaryzma Appropriation (Nc) 1) B:ll 2000,

. The Haryana General Sales 'lax {Amendment) ]3111 2000
. The Haryana Appropriation (No. 2) Bill, 2000. .
 The Indian Stamyp (Haryana Amendraent) Bill, 2000.
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Mr. Speaker : Hon'ble Members, now [ report the time table of various
business fixed by the Business Advisory Comemivtee,

The Committee met at 10.00 a.m. on Toesday, the 5th September, ZOOO
in the Chamber of the Hon’ble Speaker.

“The Commiteze recommends that unless the Speakcr otherwise directs,
the Assembly, whilst in Session, shall meet on Tuesday at 2.00 p.m. and adjourn
at 6.30 p.m. without question being put and on Wednesday, the 6th Sepiember,
2000 at 9.30 a.m. and adjoum after conclusion of Busmcss entered in the list of
Business for the day.

The Committee, after some discussion also recommends that the Bosi-

Tuesday, the Sth September, 2000 1. Obiwary References,
2. Question Four.

3. Presentation and adopt-
ion of First Report of
the Business Advisory
Committee,

4. Papersto be laid/re-laid
on the Table of the
House.

Wednesday, the 6th September, 2000 3 Y (uestions Hour.

(30 am) 2. Motion under Rule 15
regarding non-stop
sitting. '

3. Motlon under Rule 16
. regarding adjournment
of Sabha sine die,

4. Legislative Business.

5. Aty other Business.”

Mr. Speaier : Now, the Minister will move the motion that this House
agrees with the recommendations contained in the First Report of the Business
Advisory Comimitiee.

Finance Minister (Prof, sampat Hingh) - Sin 1 beg to move-—

That this Flouse agrees with the recommendations contained in
the First Report of the Business Advisory Committee.
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' Mr. Speaker : Motion moved:

That this House agrees with the recommendations contdined in
the First Report of the Business Advisory Committee.
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Mr. Speaker : Question is—

Thiat this Flouse agrees with the recommendations contained in
the First Report of the Bunisess Advisory Committee,

The motion was carried.

Waﬁﬂmwwvﬁrgﬁ 8 T TR

Mr Speaker : Now a Mmismzr will lay/re-lay the papers on the table of
the House,

Finance Minister (Prof. Sampat Singh) : Sir, [ beg to lay on the @ble—-

‘The Haryana Panchayad Raj (Second Amendment) Ordinance,
2000 {Baryana Ordinance No. 4 of 2000).

: The Haryana Municipal (Second Amendment) Ordinance, 2000
- (Haryana Ordinance No. 5 of 20000,

The Haryana Municipal Corporasion (Second Amendment)
Ordinance, 2000 (Haryana Ordinance No. 6 of 2000).

'The Haryana General Sales Tax (Third Amendment) Ordinance,
. 2000 (Haryana Ordinance No. 7 of 2000},

The Haryana Municipal (Third Anmndmcnt} Ordinance, 2000
(Haryana Ordinance No, 8 of 2000).

The Haryana Municipal Corporation (Third Ameudment)
N ‘Ordinance 2000 {Haryana Qedinance No. 9 of 20000,

. Thc Haryaﬁa Logal Area Dévelopmam Tax Ordirmnée, 2000
o (Hawana Ordinance No. 10 of 2000).

. The Haryana Gencml Sales Tax (Fourth Amendment)
Ordinancc, 2000 (Haryana Ordmauce Ne. 11 of 20000,

. Sir, 1 also beg to re-lay on the table—

- The Power Department Notification No. &. O. 106/H A 0/9%/
(823,24, 2598, dated the 14th August, 1998, asrequired under Section
R 55(3} of the Haryana Electricily Reform Act, 1997.

S The Power Deparmment Notification No, S 0. 11 /H A 10/98/
""%.55/98, dated the 16th August, 1998, as required under Section 55(3)
of the Haryana Elecuicity Reform Act, 1997,
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The Prohibition, Excise and Taxation Department Notificarion
No. (L8R, 35/H.A. 20/73/8.64/9%, dated the 31st March, 1999
regarding the Maryana General Sales Tax (First Amendment) Rules,
1999, as required uader Secton 64(3) of the Haryana General Sdlf.:‘-i
Tax Act, 1973,

The Prohibition, Excise and Taxation Deparment Notification
No. G.8.R.47/H.A. 20/73/5.64/99, dated the 18th May, 1999 regarding
the Haryana General Sales Tax (Second Amendment) Rules, 1999, as
required under Section 64(3) of the Haryana (General Sales Tax Act,
1973,

The Power Depariment Notification No. S.0. 156/H.A. 10/98/
Ss 23,24, 25 and 55/99, dated the 1st July, 1999, as required tmder
Section 55(3) of the Haryana Electicity Reform Act, 1997,

' The General Administration Department (General Services)
Notification No. (LE.R. 70/Const./Art, 320/Amd.(1)/99, dated the
2nd Tuly, 1999 regarding the Haryana Public Service Commission
(Limitation of Functions) First amendment Regulations, 1999, as

- required under Article 3205} of the Constitution of India.

The Power Department Notification No. 3.0. 186/H A, 10798/
S5 23, 24 and 25/99, dated the 13th.August, 1999, as required under
Secrion 55(3) of the Haryana Eleciricity Reform Act, 1967

The Power Department Notification No. 8., 0, 2137H.A. 10/98/
Ss 23, 24, 25 and 533/99, dated the 15th Qctober, 1996, as required
under Section 55(3) of the Haryana Electricity Reform Act, 1997

The Power Depariment Notification No. 8.0, 233/FLA. 10/98/
8. 23, 24, 25 and 53/99, dated the 15th November, 1999, as requirad

- under Section 55(3) of the Haryana Electricity Reform Act, 1997.

The Power Department Notification No. 5.0, 244/HL A, 10/98/
S5 23, 24, 25 and 55/99, dated the 30t Novemnber, 1999, a5 reguired
under Section 55(3) of the Haryana Flectricity Reform Act, 1997,

The Local Govemment Deparunent Notification Mo, G.8R,
42/ 1A J16/1994/5.67/98, dated the 30th September, 1998 regarding

. the Haryana Muonicipal Corporation Employees (Recruimmment and

Conditions) Service Rules. 1998, as required under Section 390(2) of
the Haryana Municipal Corporation Act, 1994,

Sir, T also beg to tay on the able—

The General Administration Depanment (General Services)
Notfication No. G.8.R. 11/Const./Art. 320/Amd. (1)/2000, dated (he

. 2Tth March, 2000 regarding the Haryana Public Service (ommission

{Lamnitation of Fynctions) Amendment Regulation, 2000, as required

©under Article 320(5) of Constitution of India.
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{Prof. Sampat Singh)
- The Prohibition, Excise and Taxation Depariment Notification
“Ne. G.S.R. 18/H.A. 20/73/3.64/2000, dated the 3rd April, 2000
.- regarding the Haryana General Sales Tax (Amendment) Rules, 2000,
a8 required under Section 64(3) of the Haryana General Sales Tax
- Act, 1973,

K Tha Prohibition, Lxcm #nd laxaucm Department Notification

No. G.SR. 2VH.A20/73/5. 64/2000, dated the 20tk April, 2000

- - reparding the Haryana General Sdles Tax (Amendment) Rules, 2000,

- as required under Section 64(%) of the Harvana Geners) Sales Tax
Act, 1073,

‘ The General Aﬂminismtmn Depaxtme-nt (General Services)

- Notification No. €3.8.R. 25/Const./Art.320/Amd. (1)/2000, dated the

. 23rd May, 2000 regarding the Haryana Public Service Commission

" (Limitation of Functions) First Amendment Regulations, 2000, as
. required under Article 320(5) of Constitution of India.

Ce The General Administration Department .(General Services)
- Notification No. (.S.R. 29/Const./Art.320/Amd.(2)/2000, dated the
29th Jene, 2000 regarding the Haryana Public Service Commission
(Limitation of Functions) Second Amendment Regulations, 2000, as

- - required under Article 320(5) of Constitution of India,

, . The Prohibition, Excise and Taxation Department Notification
o No, G.5.R. 41Haryvana Oedinance 10/2000/8.26/2000, dated the 27th
" Iuly, 2000 regarding the Haryana Locat Area Development Tax Rules,
2000, as required under Section 27 of the Haryana Local Area

© Developmen, Tax Ordinange, 2000,

The Prohibition, Excise and Taxation Department Notification
‘No. G.S.R. 44/H.A. 20/73/8.64/2000, dared the 28th July, 2000
regarding the Haryana General Sales Tax (Third Amendment) Rules,
2000, as required under Section 64(3) of the Haryana General Sales
- Tax Act, 2000,

. The Prohibition,; Fxcise and Taxation Department Notification
. No. GSR, 45/H.A. 20/73/5.64/2000, dated the 28th July, 2000
. regarding the Haryana General Sales Tax (Fourth Amendment) Rules,
2000, as required under Sac:ucm 64(3) of the Ilary;ma General Saleg
Tax Act, 1973,

The Social Welfare Departinent Notiﬂcation No. (L8R, 58/
C.A.28/1961/8.10/2000, daied the 23th August, 2000, régarding the
Haryana Dowry Prohibition Rules, 2000, as required under Section

n 10(3) of the Dowry Prohibition Act, 1961.

‘ The Power Department Notification No. 8.0, 73/ELA. 10/1998/
S8, 23, 24, 25 and 55/2000, dated the 14th June, 2000, as required
under Section 55(3) of the Haryana Electricity Reform Act, 1997,
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The Report of the Commission of Inguiry headed by Justice
M.L.Koul (Retd.), regarding Police Firing causing death of two persons
on the 9th Ociober, 1997, at Bhadurgarh, Police Station City
Bhadurgarh. District Jhajjar, as required under Sub-section (4) of
$ection 3 of the Commission of Inquiry Act, 1952,

The Report of the Commisston of Inquiry headed ‘by Justice
M.L.Koul (Reid.), relating o Police finng made on the Workers in
Pashupati Spinning & Weaving Mills, Dhambera on 19-2-1998, as
required under Sub-section (4) of Section 3 of the Commission of
Inquiry Act, 1952. ‘

The Annual Report of Haryana State Pollution Control Board
for the year 1996-97, as required under Section 3%(2) of the Water
(Prevention and Control of Pollution} Act, 1974.

The Annual Report of Haryana State Pollutionr Control Board
for the year 1997-98, as required sader Section 39(2) of the Water
(Prevention and Control of Pollution) Act, 1974,

The 27th Annual Report of the Haryana Tanmeries Limited for
the year 1998-99, as required wnder Section 619-A(3)(b) of the
Companies A, 1936,

The 25th Annuat Report of the Haryana Land Reclamation
and Developmemt Corporation Limited for the year 1998-99, as
required under Section 619-A{3)(b) of the Companies Act, 1956,

The Audit Report of the Haryana Labour Welfare Board for
the yvear 199798, a5 required under Section 19-A(3) of the Comptrofler
and Auditor General's (Duties, Powers and Conditions of Service)
Amendiment Act, 1984,

The 25th Annual Report of the Harvana Seeds Development
Corporation Limited for the year 1998-99, as required under Section
610-A(3} of the Companies Act, 1956,

The Report of the Comptrolter and Avditor General of India
for the vear ended 31st March, 1999 No, 3 {Civil) of the (Government
of Haryana in pursuance of the provisions of C‘Iause {2) of Article 151
of the Constitution of India.

The Report of tie Comprroller and Auditor General of India
for the year ended 31st March, 1999 No.2 (Commercial) of the
Government of Haryana in pursuance of the provisions of Clayse (2)
of Articte 151 of the Constitution of India. '

The Report of the First State Finaoce Comruission, Haryana
{March, 1997), as required ynder Clavse 4 of Article 243 -1 and Clause
2 of Article 243-Y of the Contitution of India.
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Mr. Speaker : Now, the House stands aclmumud 513} 9 30.A.M, tomorrow,
the Gth Sﬂpmmber 2000. :

®16.02 Hrq"' (The Sabha then *adjonrned il 930AM. on chncsday, the Gth
T Sepember, 2000)

32530 H VS~HGE, Chd,




